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of preference among the 
names included in the panel.

(iv ) Appointment of experts on the 
various Selection Committees 
for teaching posts from the 
panel to be maintained by the 
University Grants Commis
sion.

<v) Provision of a Selection Com
mittee for non-taaching posts.

(v i) Abolition of the post of Pro- 
Vice-Chancellor.

(vii) Provision for the post of 
Finance Officer in addition to 
Honorary Treasurer.

The Aligarh Muslim University Act 
-was amended in 1072 largely on the 
basis of the recommendations of the 
Gajendragadkar Committee on the 
Governance of Universities, which sub
mitted its Report in July, 1971. The 
recommendations made bv the Chat- 
terji Committee were, however, kept in 
view when the Act was amended in 
1972.

II. Joint Committee

(i) Change in the definition of the 
term “University" as meaning 
“the Aligarh Muslim Univer
sity established by the Mus
lims of India.”

(ii) The change in the powers of 
the University so as to pro
vide that the University shall 
promote primarily the educa
tional and cultural advance
ment of Muslims of India.

<iii) Appointment of the Chancellor 
and Pro-Vice-Chancellor
through election by the Court 
instead of the present provi
sion of appointment by the 
Visitor.

<iv) Modification of the provisions 
regarding establishment of the 
Students' Council, Students’ 
Union or Association of Tea
chers, academic staff or other 
.employees of the University.

(v) Making the Court a more re
presentative body with lar
ger participation in Statute- 
making and policy formulation

(v i) Provision for the post of 
Honorary Treasurer, to be 
elected by the Court, in 
addition to the existing post 
of Finance Officer.

(vii) Substitution of the present 
system of appointment of Vice- 
Chancellor by that prevalent 
in 1951.

(viii) Substitution of the principle 
of election by the system of 
proportional representation by 
means of single transferable 
vote by simple majority.

The above recommendations are be
ing examined.
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Per acre yield in India and in each 
State

173. SHRI B. C. KAMBLE: Will the 
Minister of AGRICULTURE AND 
IRRIGATION be pleased to state:

(a) average annual yiield per acre 
in India as a whole and in each State 
during the last three years; and

(b) steps Government propose to 
take in increasing agricultural pro
duction in India?'




